Annexure-7

Name of the corporate debtor: Servalakshmi Paper Limited; Date of commencement of liquidation: 24-04-2018
Modified List of stakeholders as on: 09.02.2026

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in Rs.
Sl. |Name of Category of Details of claim received Details of claim admitted Amount [Amoun |JAmount of  [Amount [Remarks
No. [stakeholder  [stakeholders( of t of any [claim of claim |if any
preference  [Date of  |Amount claimed [Amount [Nature of |[Amount [Whether |[Amount [% share in|continge [mutual |rejected under
shareholders/ |receipt of claim/claim covered |lien/ covered [total nt claim (dues, verificati
equity admitte by lien or [attachme |by amount of that on
shareholders/ d attachme [nt guarantee|claims may be
partners nt removed admitted setoff
others) pending [?(Yes/No)
disposal
1. [Shivaram Prasad [Equity Share ~ [31.05.2018 1,83,40,800.00 0.00| Unsecured NA NA NA 0.00 0.00 0.00[ 1,83,40,800.00) 0.00
Y Holder
2. [Ramaswamy .R |[Equity Share  [31.05.2018 2,96,76,000.00) 0.00| Unsecured NA NA NA 0.00 0.00 0.00[ 2,96,76,000.00) 0.00
Holder
3. |leevanlathaR [Equity Share 31.05.2018 54,55,979.00 0.00 Unsecured NA| NA NA| 0.00 0.00 0.00 54,55,979.00 0.00
Holder
4. [servall Equity Share  [31.05.2018 12,08,75,750.00 0.00| Unsecured NA NA NA 0.00 0.00 0.00| 12,08,75,750.00) 0.00
Engineering Holder
Works Private
Limited
5. |Danalakshmi  [Equity Share  [31.05.2018 33,95,82,550.00 0.00| Unsecured NA NA NA 0.00 0.00 0.00 33,95,82,550.00) 0.00
Paper Mills Holder
Private Limited
Total 51,39,31,079.00, 0.00 51,39,31,079.00,




